CENTRAL ADMINISTRATIVE TRIBUNAL

~ : BGHBAY BENCH.
’ CAMP: NAGPUR

Griginal Agplication Np,565/94,

Bholanath P, iaiaghmare ave “pplicant
V/s
Min, of Urben Development " e+ Respopdants,

Ceram: Hon'ble Justice Shri #,5. Deshpande,-Vice Cha:.rman.

Tribupals Order . Dateds 11.0’?.19994

Shri Isac for Shri RG.R. l‘Z’:L]..l.aj.1 counsel for the

. . T
The applicant is allowed to withdraw the application.
The application is disposed of -accordingly. |
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. No.cnr/som/:nBL/camp:ng;E\ S’e;b%’"g"q‘;h L(/ Dateds {4/y/4 4
Copy to- L),)/Shrl R.Re Pillai, counsel for applicant..l\/\umd BQ@WWGWFFJ\L kakjg,m
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2) Uhion of India, M/o £sUrban Development,
Neuw hmkhilelni- 110 001, by its® Secretary,

3) The Suptg: Enginesr (Co-ordn,)
" testern Zone, DePeleley CoB.0, Complex,
Churchgzte, Bombay-400-020,

*- 4) The Supdtg. Engineer,Nagpur Central Circle,
' CoP.itsD ., Bunglow No.b, Seminary Hills,
Nagpur = 440 006.
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